
LOK SABHA DEBATES 

. 
LOK SABHA • 

Thursday, April 17, 1969!Chaitra 27, 
1891 (Saka) -

The Lok SaMa met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 
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THE MINISTERYOF'STATE IN THE 
MINISTRY OF INFORMATlbN AND 
BROADCASTING AND IN THE DEPART­
MENT OF COMMUNICATIONS (SHRI 
I. K. GUJRAL): (a) The -attention of the 
Government was drawn to the news item 
appearing in the 'Orpniser' dated the 14th 
December, 1968. The press report was sub­
sequently repudiated by the present Editor of 
the 'Vishal Andhra' in an article dated the 
24th December, 1968. Beyond that the 
Government have no information. 

(b) and (c)_ The matter has been brought 
to the notice of Ministry of Home Affairs 
who are studying the role of foreign monty in 
the last General Elections and for othet 
purposes. 
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"The report of thelntelligen& Bureau 
on· the use of foreign money in the last 
General Elections and for other purposes 
has been carefully considered. Govern­
ment will make a statement on the 
subject in the current session of Parlia­
ment," 
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;r(1IT fiRlT f<;rl:rr, if~ 'I<: i!iT~ <rT1f ~fT 
ft:R;rr ••• 

SHRI S. M. BANERJEE: Sir, it is the 
only one paper which represents the voice of 
the people correctly. It is not like Organiser. 
I am refe~ring to Patriot. 

AN HON. MEMBER: Russian Patriot? 
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SHRI I. K. GUJRAL: Sir, the hon. 
Member has referred to an answer to the 
question given here by the Home Minister. 
If he bad perused it further he would 
have also known that the Home Minister 
said that he was going to make an exhaustive 
statement on the subject in this session. 
This is an assurance given by the hon. 
Home Minister here in Parliament itself. The 
hon. Member bas mixed up three Ministries 
in this. One statement has already been 
made here on 4th December, 1968 by the 
Finance Minister giving details of some shares 
and donations etc. to Indian Patriot. A 
similar statement has also been made by the 
Home Uinister. I can only repeat it by 
saying that the Home Ministry, so far as I 
know, is making an exhaustive study of the 
subject and, as per tbe assurance given by the 
Home Minister, be wiII make a statement 
here during this session. 

SHRI RANJIT SINGH: Sir, when we 
ask a question we expect that the answer is 
coming from the Government. The responsi­
bility does not lie with a particular Ministry. 
Therefore, it WlS tbe bon. Minister's duty to 
make himself acquainted with the Home 
Minister's views and collect information 
about this. Tbe two specific questions I bave 
asked are: is it known to tbe Government 
that shares were sold to individuals through 
Russian agents or foreign agents for the 

Patriot and such other papers--comrades or 
fellow-travellers as they are called in the 
Communist jargon-and these shares were then 
resold keeping the purchaser's name blank so 
that at the time of inquiry they could say 
that so and so are the persons who purchased 
it? • 

• SHRI J( K. GUJRAL: While I agree 
with the han. Member that a question is 
addressed to the Government as a whole and 
reply is given, as far as possible, by the 
Government whenever any Ministry is addre!­
sed to ...... 

SHRI BAL RAJ MADHOK: As far as 
possible? 

SHRI I. K. GUJRAL: I meant, as far 
as possible by the Ministry. Even then t~e 

hon. Member wiII have to concede one point 
that work here is allocated and divided. 
Therefore certain things are looked afl~r by 
particular Ministries. About shares etc., the 
han. Member would appreciate the Ministry 
of Information and Broadcasting does not go 
into the sbareholdings of any company. That 

. is looked after by the Company Law Depart­
ment, the Ministry of Finance and other 
Ministries. I would, therefore, request the 
han. Member to address his question to them. 
I can assure tbe han. Member that the in­
formation he has now given will be passed on 
by me to the Ministries concerned. 

SHRI RANJIT SINGH: Sir, tliis question 
is only a month old but the problem is much 
older and known to the Government. Even 
then the answer is not forthcoming although 
the enquiry has been goins on for a long 
time. This Session is going to last till the 
15th May. God knows whether by the end 
of the Session they will come and say that 
the information will be given in the next 
Session. Is the han. Minister going to make 
a statement on this particular question that I 
have asked, after due investigation, about the 
type of shares sold to the Patriot, the amount 
of money lying with them and the amount of 
money brought from foreign countries? 

SHRI I. K. GUJRAL: Sir, I have 
already answered it. The han. Member is in 
a hurry to ask his question and not listen to 
the answer. I said that I will pass on the 
information given by him to ·the Ministries 
concerned. 
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SHRI I. K. GUJRAL: Sir, so far as 
the general approach is concerned I am ab­
solutely at one with the hon. Member that no 
foreign country, of" whatever shad~, should 
have any opportunity to influence our papers 
here or even our public life. So far as 
general trade is concerned I think if the hon. 
Member addresses it to the Ministry concer­
ned, as to whether the export-import trade 
should be nationalised or not, that would be 
the correct thin •. , 
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SHRI I. K. GUJRAL: Sir, I have said 
in my reply to tbe· main question that we 
brought the matter to the notice of the Home 
Ministry and they are looking into it. It 
will form part of the study undertaken by 
them or is being undertaken by them about 
foreign money being pressed in durins the 
General Elections. So far as the general 
thing, that outside money should not be 
allowed to influence our newspapers, is con­
cerned, I am in agreement with him. 
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SHRI BAL RAJ MADHOK: The hon. 
Minister says that the new editor bas con­
tradicted it. But what about tbe old editor? 

SARI I. K. GUJRAL: The old editor 
has made the allegation and tbe new editor 
has repudiated it. J have left it there; I 
have not given any judgment. The only thing 
is that we bave referred the matter to tfte 
Home Ministry to examine everything. It 
has also been brought to the notice of tbe 
Andhra Government. 
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"(b) and (c). The matter has been 
brought to the notice of the Ministry of 
Home Affairs who are studying the role of 
foreign money in the last General Elections 
and for other purposes." 
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SHRI S. M. BANERJEE: What about 
Hindustan Times which is controlled by 
capitalists like Birlas? 

SHRI SAMAR GUHA: Then what 
about Biju Patnaik, who is one of the pro­
prietors of Link Publications? 

SHRI S. M. BANERJEE: We are con­
cerned with the editorials of the paper, the 
cause which it represents. 
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SHRI S. M. BANERJEE: Anothtr 
paper is March of the Nation. 

MR. SPEAKER: All this may be 
addressed to the Home Minister. 
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It has come in observer. 

SHRI I. K. GUJRAL : Regarding 
the reference made to Link and Patriot, I 
have already mentioned that the Deputy 
Prime Minister has made a statement here 
in reply to a question on 4.12.68 wherein 
all the details have been given. 1 would 
reCer my hon. friend to that. If he looks 
at that slatement I am sure he will find 
some of the details he has asked for. So 
far as the functioning oC the papers and 
press is concerned, we have taken note 1lf 
whatever the hon. 'Members have said and 
we will pass on this inCormation to the Home 
Ministery. 

SHRI SURENDRANATL DWIVEDY : 
Then why was this question accepted by 
this Ministry? 

SHRI CHENGALRAYA NAIDU: 
The Deputy Prime Minister announced in 
the House that Patriot and Link are getting 
Russian aid. Now the former editor of 
Vishal Andhra, Shri Rajagopala Rao, has 
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clearly stated that they were getting money • are second to none in our commitment to 
from Russia all these years. What more safeguarding the entity of this nation ..... . 
evidence do the government want to take (Interruption) and in anything, whether it 
action against these people? The Govern- comes from Ibis side or from that side, ~fore 
ment by their action are helping the Russians the Government of India the interest of 
to give more money to ~hese papers. I feel India is paramount; everything else is 
the Government are afraid of taking any secondary. The policy. of the Government 
action in tilis regard because they are afraid is neither going to be pulled thi" side because 
of the neD-Socialists in the Congress Party, my hon. friend, Shri Piloo Mody, asserts 
or the so·called "progressive peDIIle" who are his weight on this side nor to the other 
not at all progressive. What more evidence side • 

• do the Government want to take action to 
stop this money going to these papers? SHRI S. K. TAPURIAH : Only to the 
Have they not seen the editorial which appear Russian side. 
in Patriot, Link and Vishal Andhra who are 
getting Editorials prepared from the Russian 
Embassy. Naturally, they will follow their 
instructions. If this goes on, what will 
happen to our country? Are we going to 

• stop Russia from doing this? Why is tbis 
government submitting to Russia like this? 

May I ask the Minister if they are 
willing to cancel ihe agreement that they 
have reached with the Russian news agency ? 

The Minister has also said that they 
have sent a strong protest to the Russian 
radio, Radio Peace they call it, which 
announced something against our leaders. 
What action they have taken is not known; 
they have not received any reply. 

Will the Government at least cancel 
their agreement with them and take action 
against the Russian Embassy people who 
pump out money to these papers ? 

MR. SPEAKER: It was too long a 
question. I do not know where it began 
and where it ended. 

SHRI I. K. GUJRAL: I am 
greatful to you, Sir, for coming to my 
rescue because really I do not know which 
question to reply. 

MR. SPEAKER : But the relevant 
portion was that the CoJlll"ess was afraid of 
taking action because the Congress was 
supporting this. 

SHR! I. K. GUJRAL: I would 
say strongly that all Congressmen, including 
my hon. friend here, are not afraid of 
anybody. I would also like to say that we 

SHRI I. K. GUJRAL: I would only 
say that if money is coming from any coun­
try to influence our papers, we are definitely 
concerned about it. That is why the Home 
Ministry has undertaken an inquiry into it 
and study of it. When the Home Minister 
makes a statement about it, I am sure, it 
will satisfy Members by and large. 

SHRI RANGA: The kernel" of the 
question of Shri N.P.C. Naidu is whether 
the Government would be willing to put an 
end to the agreement in regard to No.osti. 
No answer has come forward to that from 
my friend. although he WBlled eloquent about 

• the independence of the West and the East 
and so on. My hon. friend was talking with 
his tongue in his cheek. 

In view of the fact that so many minis­
tries are involved in this, including the 
Company Law Department, the Home 
Ministry, the Deputy Prime Minister, the 
Information and Broadcastidg Ministry 
which poses to be very bold (Shri S. K. 
Tapuriah: But is uninformed.) in spite of 
their proved weakness to deal with this 
matter over all these years, will they try to 
form a committee of their secretaries and 
also of the concerned ministries in order to 
go into this particular matter of not only 
these journals getting money and companies 
and all those things which are involved in 
getting and helping the money to go into 
one sector of our politics for which evidently 
my hon. friend has a lurking sympathy, but 
also the money, companies and various 
kinds of things that are coming into the 
other sector which seems to weigh very III\Jch 
on his brainboth sectors? We want the 
Government to go into this matter, not 
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merely tbe Home Minister and then 
the Home Minister saying, "I am 
doing it only on tbe basis of the information 
that is placed before me" but all tbe con­
cerned ministries taken togetber including 
Food and Agriculture also in view of PL 480 
which is tbeir responsibility. Let them get 
together, forl1' a committee, pool all the 
information, sort it out and place the 
information on the Table of the House. 
Will my hon. friend convey this also to the 
Deputy Prime Minister and the Home 
Minister and his own Cabinet Minister 
who is sitting so mum just in front of him 
just because he is afraid of his junior ? 

THE MINISTER OF INFORMATION 
AND BROADCASTING, AND COM­
MUNICATIONS (SHRI SATYA NARA­
Y AN SINHA): Tbere is nothing to be 
afraid of. I think, many tbings which he 
has said are a matter of suggestion. We 
shall consider what he has said in order to 
find out what is the actual affair. 
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SHRI I. K. GUJRAL: I have already 
replied to this and I can only assure my 
hon. friend that an exhaustive study bas 
been undertaken. 

SHRI SAMAR GUHA: Sir, before I 
ask my question, I want to make it clear 
that I am all for Indo-Soviet friendship. 
But I am opposed to any attempts at 
politIcal indoctrination in our country by 
any country, wbether it is Russia or China 
or America or U.K. 

, With this background, I want to draw 
the attention of the Government that I had 
put a Question to the Government asking 
for information about the number of perio­
dicals published by U.S.A., U.K. and 
Russia in this country and also whether 
these publications are being printed by the 
printing presS88 owned by any politital party. 
It took neatly' one year to answer that 
Question. 1M< that answer, it was stated tllat 
America publishes 6 periodicals, Britain 
publishes 3 periodicals and Russia publishes 
41 periodicals in our country. About the 
total circulation of U.K. and U.S.A. 
periodicals, the Government could not fur­
nish any information. About 41 Russian 
periodicals, only l/Sth of the circulation was 
given to me which is more than 2 lakhs. I 
also wanted to know which are the presses 
which published these periodicals. About 
U.K. and U.S.A., the Government could 
not furnish any information. About 
Russian publications, they only supplied a 
few names, New Age, Visha/ Andhra, lana 
Shakti, Na"a Yug and a few others but 
could not give full information. I know in 
the Kalantar press owned· by the C.P.I. in. 
West Bengal all Bengali publications of 
Russia are printed there. 

I want to know from the Government 
whether they have by now got full infor­
mation, the figures of circulation of the 
periodicals published by U.K., and U.S.A. and 
in which printing presses these periodicals are 
published and, secondly, whether the Govern­
ment has got full information about the 
names of ,the printing presses owned by the 
Communist Party of India where all the 
publications of the Russian Embassy are 
printed and also the total amount of income 
accruing from them. ' 

SHRII. K. GUJRAL : 
ely a different question. 
give information later. 

That is entir­
I am willing to 

SHRI BAL RAJ MADHOK: It is 
not entirely a new question. Let him give 
some assurance as to by what time he will 
give the information. 

MR, SPEAKER: 'He has been saying 
that be has referred the matter to the Home 
Ministry. 
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SHRI BAL RAJ MADHOK: This is 
, not about the Home Ministry. This question 

pertains to the Ministry of Information 
and Broadcasting. We want to know by 
what time they will be able to supply the 
information. 

SHRI ~ATYA NARAYAN SINHA: 
From the nature of the question, it will not 
be possible within 10 or 15 days. ·We sball 
try as early as possible to place tbe infor­
mation on the Table of the House. 

SHRI PILOO MODY: I very rarely 
ask questions because 1 am used to geUing 
the type of answers they have been giving. 
In Unstarred Question No. 6607 dated 16th 
April, 1969, I had asked for information. 
1 have heard that East European countries 
are supplying the presses to India, to various 
importers here, and tbat they are being highly 
subsidised in the sense that the full value of 
the price is never paid. 

The first instalment and tbe second 
instalment are paid and after that the matter 
is forgotten. For that reason 1 asked 
for the names of tile importers and 
the dates of import, the prices at which 
tbey were imported and the payments, if any, 
so far remitted to the exporting countries, 
to which 1 get a reply which says that the 
names of the importers and the dates of 
import are not available. This Government 
which bas been spending millions with its 
licences, with its control systems and with 
the delays that it takes in granting licences, 

, surely can supply the names of licensees to 
whom they have actually given tbe licences 
and at what prices and to wbat extent the 
licences have been issued to them. On 
tbe basis of that 1 would also like to know 
from them whether any repayment bas been 
made by the actual importer to the exporting 
country. This the reply I get to my ques­
tion 6607. I take this opportunity, of ex­
tracting another tooth of the· Minister, parti­
cu�ar�y' now that he has assured us that 
there will be a major change in the Govern­
ment's policy and that tbe Government of 
India henceforth will be working for the 
interests of this country ! 

SHRI I.K. GUJRAL: Whether my friend 
likes it or not, we always work in the in­
terests of the ·country. Even when Mr. 
Ranga was on this side, even then we 

&ere working, and even to-day working 
in the interests of the country. 1 
would only like to say tbat I do not re­
member the question. He would ra~her 
address such questions about imports and 
exports to the Ministry of Foreigo Trade .and 
he will get better replies fl'om them. 

o 

SHRI S. K. TAPURIAH: Appoint a 
commission oC industry. 

SHRr J. K. GUJRAL: My friend is 
unfortunately in tbe babit of asking question 
from the wrong place. Why does he not 
put the question to the Ministry of Foreign 
Trade? (Interruptions) 
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THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE DEPART­
MENT OF COMMUNICATIONS (SHRI 
SHER SINGH). (a) to (d). No, Sir. Tbe app­
roved schemes for development of telepbone ex­
changes and opening of long distance public 
call offices are being executed progressive1¥. 
After a scheme has been sanctioned, stores are 
procured and installation and construction 
are undertaken, tbe actual implementation 




